
Key and lock clause 
 
The insurance of each item extends to include all costs reasonably incurred in the repair 
or replacement of mechanical door locks following theft of keys from the premises of the 
Insured or off any authorized employee or following threat of or actual assault or 
violence to the Insured or any authorized employee.  
 
The liability of the Insurer shall not exceed the Limit of Liability stated in the Schedule. 
 
 


